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qEF TREEH i ST A

7% faeet, 1 arder, 2026

FT.3M. 1676 (37).— Fra T TLEHTT o, TP TISTHNT ATATTH, 1956 (1956 7 48) (o =ad zoe
TET IH AT FT 7 ) A T 3F A STIRT (1) F Aefi ST Y T I G F q2F
qagd ST TSHRT WAt Al AT 6T A, 3499(3M) qrE 29 S[ATE, 2025, ST 9T &
TSI, AATLTIOT, 9T 11, g0 3, IUE< (i) § Trfora &t 7 off, g7 39 9=9r T § qPT TTH Tt
135T7 F SHYE & TFae e @ue & 0 139.000 & 10 179.200 (TFst-1Il) F 4 o9 & ATSTHor ua
AT T U FFEASHIANT ATATH 6 AT, LA, TFeT AT T & (0 3T ATIG=AT1 | 365
AT ¥ FAfAfEe i &7 oot F2  ST9= strers =t = i of ;

T I ATFEAT FT AL I ATAIH 6T 91T 3F AT 3TLTT (3) 7w faAr 12 e, 2025
T AT 1Y TS AT SIOSAT T4 § YT o T =1 ;

STerfeh TETH TTTAHRTEY T €T 377 % T2 IS AT IH T51 g5 2

T FqeAH ITTARTE 7 3 AT T 97T 39 i STLTT (1) F ATEL H, Feg (T TERIE F T AIAT
R T e;

qA: A, Feal T TLHTL, TEAH TR T 36 ATE TTH BT AT 9T 32 3 artert=ae i gy 39
FT ITUTT (1) FTT V& ARIT FT TN Fd g0, Tg FUT el g o I A=t § AEEy i #7
AT YA o forT srsie o ST =R ;
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ST oTa, Feal T T, Sh TSI hl 91T 3 AT ITAT (2) F ATELT | T TV FAT g 16
= ATAGAAT F TSI | THH 9T, I AT § fAAtay g adt fHeermt § 46 g sreafeas =
T e g | g g sttt

ATLA
AL TR ST § TP TN 135T F YL & ey @ & FhH10 139.000 & faT. 179.200

(FF-111) F 4 A7 & AT TS IFAAT 1 TF FFSHTAL 1979 F AT F g st Ff S et
C\LEIREERUL

RTS4 7T 7T9: IR W=

I Rrat &1 A18: STeraTg

o] Jdevr | YR FTueR ||y stuela)| g e .wwﬁ/mmmqm
e || "emn LG
EFRT| #)
Lol 2 || 3 | a4 || 5 | 6 |
AT &1 AH: TAR |
[7Tid T ATH: AR MR |
1 452 font F 0.0175|(7R19 U9TE , GRRY TR0 BlegH , fa=r
HHR UA RITERA , Aot et Hral U9Te,
famiie HUR T U1 991G, & Uall gt
FUAR
7T T 9T9: TF HRET |
2 Jhos i i L 0017|39% @ g |
B |hss |t IEER | 0.0457|[STR USRI WRBR |
4 |le3s |~ [ wd | 0.0217[STR USRI WBR |
l5  Jass  |werd [ wd | 0.018|[ITR YR WHR |
6 493 T P / TR 0.0424||3f=SeTel TR&fh R, SRId= TRED
DIANR, Ga5 PUR WRED IR, S
TR TRED DIALR, YHRTS TRE® LT,
RS AR WD I BIRICIIIG Wefd
RIS, foRes HUR W& YERTS, IHHR
TRBR
7T BT ATH: ARSYd |
7 309 K] Cakl 0.016|(fdam Y, IAfHeH, IHYURY, TS,
PURIDHR TATUT SRRTS, HfRIepT Tedh
THRIBR
8 465 [BEl Cail 0.012|[g=1a G I8, $UT HUR, TN $HAR
T HiUeed, AR Ut Biuded
9 466 K] cakl 0.034([T=TaH I I, HUT AR, TN AR
T HiUded, SR Ul Biudcd
10 |[504 foft Cakl 0.0154][THTach Ul JAYLATH, YA G HoR, UHIG
FUAR T afer™, YR uell gl $AR,
Sicbana G SRTH, UM Tal Sidard




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

11 |ls5 Ry |I=pa | 0.1087|[STR U= WBR |
122|572 foft Cabl 0.0279|RTRIATR, oA, Hog YT dgat, TR

13 ||606 K] Cabl 0.014|[dTd S8TgR, foora I8Tg T Y,
QTHTA el RATHAGEIGR

14 |09  |wor [T | 0.0316|[3TR TSR TWHR |
| Total|  0.4219)| |

[*T. . CE-RO/LKO/NH(O)/LA/NH-135A(PKg-111)/2023-24/3A/3D |
g sraET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 1st April, 2026

S.0. 1676(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3499(E) Dated 29/07/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (Widening/4-Lane etc) maintenance, management and operation of
National Highway No. 135A in the stretch of land from Km. 139.00 to Km. 179.20 for Widening to 4 lane from Km.
139.00 to Km. 179.200 Pkg-III (Jaunpur — Akbarpur section) and Akbarpur bypass of NH-135A in the State of Uttar
Pradesh.

And whereas the substance of the said notification has been published in "Aaj" and "The Times of India"
both dated 12th August, 2025 ; under sub-section (3) of section 3A of the said Act;

And whereas no objection has been received by the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired for Widening to 4 lane from Km. 139.00 to Km. 179.20
Pkg-III (Jaunpur — Akbarpur section) and Akbarpur bypass of NH-135A in the State of Uttar Pradesh.

State: UTTAR PRADESH ||District: AZAMGARH
SI. (|Survey/Plot|| Type of Land|| Nature of Area Name of Land Owner/Interested Person
No. Number Land (in
Hectares)
L 2 [ 3 || 4 [ 5 | 6

|Village: Larpur Gauhara

|
|Taluk: Phulpur |
|
|

|1 ||452 ||Private ||Agriculture || 0.0175||Shiv Prasad, Dasharatha Sons of Chotkun, Vindresh
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Kumar S/o Shivmurat, Lalpatti W/o Mata Prasad
and Vinod Kumar S/o Mata Prasad, Laxmi W/o
Manoj Kumar

|Village: Chak Kurha

2

|[109

| |Private

“Agriculture ||

0.017

|[Yushuf S/o Jaitun

|Village: Sikandar Patti

|[188

| |Govemment

||banj ar

0.0457

||G0vernment of Uttar Pradesh

238

“Government

“Navin Parati ||

0.0217

||Government of Uttar Pradesh

|l485

| |Govemment

”Navin Parati ||

0.018

||G0vernment of Uttar Pradesh

493

Common

Agriculture /
Banjar

0.0424

Achhelal Patron Sumiran, Arvind Patron Sumiran,
Suresh Patron Sumiran, Chhotelal Patron
Kauleshwar, Devendra Kumar Patron Kauleshwar,
Mrs. Ramratti Patron Kauleshwar, Dharmaraj Patron
Jhuri, Narendra Kumar Patron Jhuri, Hausila Prasad
Patron Dharmaraj, Virendra Kumar Patron
Dharmaraj, Ramfer Patron Munnar, Indramani
Patron Munnar, Government of Uttar Pradesh

Village: Saraipul

7

309

Private

Agriculture

0.016

Tilakdhari, Ram Milan, Ramdhari, Rambadan,
Kripashankar sons of Bansharaj, Anshika Patron
Ramashankar, Nishant Yadav Patron Ramashankar,
Prashant Yadav Patron Ramashankar, Sushila
Patron Ramashankar

465

Private

Agriculture

0.012

Bujhavan S/o Chaturi, Krishna Kumar,Santosh
Kumar Sons of Kapildev, Amravati W/o of
Kapildev

466

Private

Agriculture

0.034

Bujhavan S/o Chaturi, Krishna Kumar,Santosh
Kumar Sons of Kapildev, Amravati W/o of
Kapildev

10

504

Private

Agriculture

0.0154

Prabhavati W/o Radheshyam, Radheshyam son of
Kuber , Pramod Kumar S/o Baliram, Shushila W/o
Pramod Kumar,Bankelal S/o Shriram, Krishnavati
W/o Bankelal,Vinod Kumar S/o Baliram,
Chandrakala W/o Vinod Kumar, Munshilal S/o
Shriram, Radhika W/o Munshilal,Sheela W/o
Patiram, Patiram S/o Kuber

11

| |Government

||School

0.1087

||Government of Uttar Pradesh

12

572

Private

Agriculture

0.0279

Ramsigar, Brijlal, Mahendra Sons of Chandrabali
Gaurav S/o Dalsigar, Shobhadevi W/o Dalsigar

13

606

Private

Agriculture

0.014

Lal Bahadur, Vijay Bahadur sons of Bhullu,
Ravikant, Narendra, Amrish sons of Shyam
Bahadur, Shobhwati W/o Shyam Bahadur

[14

|l609

| |Government

||R0ad

0.0316

”Government of Uttar Pradesh |

Total”

0.4219

[F. No. CE-RO/LKO/NH(O)/LA/NH-135A(PKg-111)/2023-24/3A/3D]

SHAIKH AMINKHAN, Director
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